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qEF TREgH i ST A

T2 feeet, 3 9, 2026

T3, 1141(H).— FealT TR 7, TET g Aferf=aw, 1956 (1956 FT 48) (orer zaw zae
TETA I<h ATSTHAT Fgl TAT ) il 1T 3F T ST (1) o Tl ST 6T T2 AT TLH 5 G2 Tieag
WWW@WWW.W. 3724 ariE 13/08/2025, 5358 ari@ 24/11/2025, ST AL
& TSI, STETITOT, 90 |, gve 3, ITEe (i) | TH19a r 75 o, g7 9=a 07 & A 5 #
NH344B & 1. 16.3 & fr.H1.42.4 (FrameT @R @T a2 SfOER® arsam) aF & TEa
TISTANT o AT (ATSTRLA / FATE A AT a1, SAMR), AL, Tae S TATAT 6 (70 I STreg=ar o
ST AT 7 At s &1 srotw 2 & st smer iy = o oft

ST ITh ATELAAT T AL Ih ATTHAT T T 3F il ITLTT (3) o el ar<ra 20/08/2025 v
“FEgeard arse [ERaer]” , 20/08/2025 FT “STsiid [qSTa1]” , 27/11/2025 T “T fesqa” , 27/11/2025 Fr
“OSTTeT STRTEOT” &1 | ThTTera FohafT 377 T ;

T Safeh TeAHT ISR 7 97T 3T o dgd Q1AL A Het g, 39 9% A= B 7 8 &
72 St =7 & RyeEr @ g ;

ST | AT 7 3h TS IH il &TeT 39 il STLTT (1) F FTTAL H, FwalF TR I SqAT
fe T de;

1562 GI/2026 (1)
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TS % oI st 3T ST =Ry

ST T, Feald TLHIY, ITH ATAAIH 0l 1T 3 Al ITLTIT (2) F AL | T =TT FAT g o6
TH ATIGAAT o TSI § TR T, I ATLAT | AT JH T Aeea i & q6 grae arcdieds &9 9
Feal T geae § Afgd gr Srust |

AT
IS TS % B et # NH344B & .36t 16.3 & f.51.42.4 (wmaret Siffa® ge afga
I AT % forg s it S aTeft S<=a af@a srerar s<=mT Wga R

ST FT A G0 et =71 a1 IR

EATE] e HeT || qRE R | AR | gwareEwa || e Raes
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g IfiET, Agerw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 3rd March, 2026

S.0. 1141(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 3724 Dated:13/08/2025 & 5358 Dated:24/11/2025 , published in the Gazette of India, Extraordinary,
Part II, Section 3, Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of
1956) (hereinafter referred to as the said Act), the Central Government declared its intension to acquire the land specified
in the Schedule annexed to the said notification for building (widening/four-laning, etc.), maintenance, management
and operation of NH344B on the stretch of land from Km 16.3 to Km 42.4 of NH 344B (Phagwara Hoshiarpur Section
including Hoshiarpur Bypass) in the district of HOSHIARPUR in the state of PUNJAB

And whereas the substance of the said notification has been published in “Hindustan Times” dated 20/08/2025
, “Ajit [Punjabi]” dated 20/08/2025 , “The Tribune” dated 27/11/2025 , “Punjabi Jagran” dated 27/11/2025 ; under sub-
section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;
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Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE
Brief description of the land to be acquired, with or without structure, falling in the stretch of land from Km 16.3 to

Km 42.4 of NH 344B (Phagwara Hoshiarpur Section including Hoshiarpur Bypass) NH344B in the district of
HOSHIARPUR in the state of PUNJAB

|State: PUNJAB |[District: HOSHIARPUR |
SI. No. Survey/Plot Type of Land Nature of Land Area|| Name of Land
Number (in Hectares)|| Owner/Interested
Person
Loy T s | 6 |
|Taluk: Hoshiarpur |
|Village: Chhauni Kalan (348) |
1 34//13/1 Private Changi tree 0.0278|[Jagveer Singh S/o
Inder Singh S/o Nika
Singh
34//13/1
2 34//13/2 Private Changi Tree 0.0911|{Inder Singh S/O
Nikka Singh S/O
Gahia
34//13/2
3 34//20/2 Private Chahi/Bagicha 0.0051|[Parkash Asphaltings
and toll highways
india Itd
34//20/2
4 34//21/3 Private Changi Tree 0.086|[Vasdev Singh S/o

Parduman Singh S/o
Hakam Singh
34//21/3

5 34//22/2 Private Changi tree 0.0329|{Jagveer Singh S/o
Inder Singh S/o Nika
Singh

34//22/2

6 34//22/3 Private Changi Tree 0.0304|({Inder Singh S/O
Nikka Singh S/O
Gahia

34//22/3

7 36//8/2 Private Gairmumkin Rasta 0.0076|{Joginder Singh s/o
Didar Singh s/o Kala
Singh 5413/17739
hissa, Joginder Singh
Nijjar s/o Didar
Singh s/o Kala Singh
12326/17739 hissa
36//8/2

8 37//16/1 Private Chabhi 0.0152|({Inder Singh S/O
Nikka Singh S/O
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Gabhia
37//16/1

9 37//16/2

Private

Chahi

0.0051

Vikar Singh Dhol
son Kundan Singh
Son banta Singh
37//16/2

10 37//27

Private

Chahi/Bagicha

0.0076

Krishan Singh S/o
Moti Singh S/o
Achtar Singh
365/902 hissa,
Anshuman Singhs/o
Krishan Singh S/o
Moti Singh 537/902
hissa

37/127

11 38//16/3

Private

Chahi

0.0025

Sucha Singh Son
SantoKh Singh Son
RaLa Singh
38//16/3

12 39//23/2/2

Private

Chahi

0.0051

Harbans lal s/o Hari
ram Son Gujjar 1/4
Hissa, Kulwant
Singh s/o Kewal
Ram s/o Hari Ram
1/12 Hissa, Neelam
Doughter Kewal
Ram s/o Hari Ram
1/12 Hissa, Kuldeep
Kaur w/o Avtar
Singh s/o Hari Ram
1/12 Hissa, Manglu -
Janak Raj-(s/0)-
Kiran bala Doughter
Paramjeet Singh s/o
Hari Ram 3/20 Hissa
Barabar,Gurbaksh
Kaur w/o Gurmeet
Chand s/o Ram Lok
1/10 Hissa ,Kuldeep
Kaur Vidhwa Avtar
Singh s/o Hari Ram
1/16 Hissa, rekha
Doughter Avtar
Singh s/o Hari ram
1/16 Hissa, Rimpi-
Balveer kaur
Doughter Avtar
Singh s/o hari Ram
1/8 Hissa Barabar,
39//23/2/2

13 43//4/1/1

Private

Chahi

0.0051

Davinder Singh S/o
Amar Singh S/o Sher
Singh

43//4/1/1

14 43//4/1/2

Private

Gairmumkin Rasta

0.0051

Davinder Singh Son
amar Singh Son Sher
Singh 1/3 hissa,
Harjoginder Singh
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Son Amar Singh Son
Sher Singh 1/3 hissa,
Jarnail Singh Son
Amar Singh Son
Sher Singh 1/3 hissa
43//4/1/2

15 44//5/2/2

Private

Chahi/Gairmumkin
Rasta

0.0025

Ashok Kumar- raj
Kumar s/o Sucha
ram s/o Dalipa 1/1
Hissa barabar
44//5/2/2

Village: Kahri (242)

16 1731

Private

Chahi

0.0077

Sarabjeet Singh Son
Mahinder Singh Son
Sunder Singh 1/2
Hissa, Lakhwinder
Singh Son Mahinder
Singh Son Sunder
Singh 1/2 hissa

1731

17 1809

Private

Chahi

0.0211

Nirmal Chand S/o
Masa ram S/o Jeevan
Singh 1/36 Share,
Bakhsi Ram S/o
Masa Ram S/o
Jeevan Singh 1/36
Share, Harjinder
Singh S/o Gulzaar
Singh S/o Norang
Singh 1/4 Share,
Gulzaar Singh S/o
Norang Singh S/o
Mangal Singh 1/3
Share, Sandeep
Singh S/o Harjinder
Singh S/o Gulzaar
Singh 1/18 Share,
Pardeep Singh S/o
Harjinder Singh S/o
Gulzaar Singh 1/18
Share, Ranjeet Kaur
W/o HARJINDER
sINGH s/O Gulzaar
Singh 1/4 Share,
1809

18 1973

Private

Chahi

0.0019

Kulwinder Singh -
harjinder singh-
raghvinder singh -
runjinder singh -
balwinder singh Son
Sawtan singh son
batan singh 1/1 hissa
barabar

1973

19 1979

Private

Changi Drakht

0.0018

Kulwinder Singh S/o
Sawran Singh S/o
Batan Singh 13/15

Share, Harjinder
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Singh S/o Sawran
Singh S/o Batan 1/30
Share,Radhwinder
Singh S/o Sawran
Singh S/o Batan
Singh 1/30 Share,
Ranjinder Singh S/o
Sawran Singh S/o
Batan Singh 1/30
Share, balwinder
Singh S/o Sawran
Singh Batan Singh
1/30 Share

1979

20 2085

Private

Chahi/Tubewell

0.0076

Paramjeet Singh-
Surinder Singh-
Mejar Singh Son
Sohan Singh Son
hakam Singh 2/5
Hissa
Barabar.Gurmail
Singh Son chanan
Singh Son hakam
Singh 1/6 hissa,
Baljit Singh Son
Dilbaag Singh Son
Chanan Singh 1/9
Hissa, Charanjeet
Singh Son gurmail
Singh Son Chanan
Singh 1/18 Hissa,
Paramjeet Singh -
mejar Singh Son
Sohan Singh Son
Hakam Singh 1/15
Hissa
barabar.Kamaljit
Kaur (D/o) Sukhdeep
Singh (Son)
Mahinder Kaur
vidhwa Jarnail Singh
Son Chanan SIngh
1/6 Hissa barabar.
2085

21 2101

Private

Chahi/Tubewell

0.0019

Darshan Singh S/o
Bhan Singh S/o Ram
Chand 1/2 Share,
Sukhraj singh son
darshan singh son
ram singh 1/2 hissa,
Malkan Kbja Ram
jaur Vidhwa Butta
Hadkar

2101

22 2213

Private

Chahi

0.0019

Dalveer Kaur D/o
Gurbaksh Singh S/o
Deewan Singh 1/2
Share, Palwinder
Kaur d/O Gurbaksh

Singh S/o Deewan




36

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

Singh 1/2 Share,
Malkan Kabja
Chanan Singh S/o
kishan Singh S/o
Harnam Singh
Hakdar Samlan,
2213

Village: Sahri (241)

23 2715

Private

Chahi

0.0269

Buddh Singh, son of
vikram Singh, son of
Thakar Singh,
435/1507 share ,
joginder Singh, son
of Thakar Singh, son
of Ishar, 436/1507
share , gurdayal
Singh, son of Karnail
Singh, son of Thakar
Singh, 218/1507
share , Kulveer Kaur,
widow of Jagir
Singh, son of Karnail
Singh, 218/4521
share , Mandeep
Singh, son of Jagir
Singh, son of Karnail
Singh, 218/4521
share , Paramjeet
Singh, son of Jagir
Singh, son of Karnail
Singh, 218/4521
share , Surjit Singh,
son of joginder
Singh, son of Thakar
Singh, 100/1507
share , gyan Kaur,
wife of gurdayal
Singh, son of Karnail
Singh, 100/1507
share

2715

24 2722

Private

Chahi

0.0019

Kulvir Singh W/O
Avtar Singh S/O
Surjit Singh 1/2 Part,
Manyjit Kaur W/O
Anoop Singh S/O
Jaimal Singh 1/2
Part,

2722

25 2757

Private

Chahi

0.0729

Bakshish Singh-
Chanar Singh
Sawran Singh Son
hariya Singh Son
narain 3/10 hissa
barabar.dayal Singh
Son Sawran Singh
Son hariya 1/10
hissa,Manohar Singh
Son Joginder Singh
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Son hariya 1/10
hissa, Avtar Singh
Son rattan Singh Son
Narain Singh 1/4
Hissa, Paramyjit
Singh-Charanjit
Singh -Amarjit
Singh-Dilbag Singh
Son Majhail Singh
Son Rattan Singh 1/4
Hissa barabar.

2757

26 2757/1

Private

Barani

0.0058

Balraj Kumar-
Krishan Kumar Son
hans Raj Son Gopal
das 1/5 hissa
Barabar.jit Kaur
Vidhwa And Naresh
Kumar -Kamal
Krishan-Deepak
Kumar rajinder
Pardeep -Son And
Chamanyjit Kaur D/o
Amarnath Son Gopal
Das 1/5 Hissa
Barabar,Amarjit kaur
W/o Indejit Singh
Son Kashmir Singh
1/5 Hissa, Tarsem lal
Surinder KumarSon
Ayodhya parsad Son
Gopal Das 2/15 hissa
barabar,Subhash
Kumar Narinder Urf
Narinder Singh
Bhupinder kumar
Son Desh Budhu Son
Gopal Das 109/810
Hissa
barabar.Gurpreet
Singh Son ashok
Kumar Son Desh
Budhu 19/810 hissa,
Kashmir Kaur Mata-
And Mandeep Kaur
vidhwa-Gurjit Singh
Son Ashok Kumar
11/810 hissa
barabar.Surkhab
Singh Son Gurjit
Singh Son Ashok
Kumar 1/120 hissa
,Narinder Singh
Hardev Singh Son
Balveer Singh Son
Sawran Singh 13/648
Hissa barabar.Harjit
Kaur VidhwaAnd
Parminder Singh -
Gurwinder Singh
Judge Son Raju
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Kumar Son Ayodhya
parsad 1/15 Hissa
Barbar.

2757/1

27

2758

Private

Chahi

0.0998

Budh Singh S/O
Vikram Singh S/o
Thakur Singh
2758

28

2759/1

Private

Chahi

0.0365

Budh Singh S/O
Vikram Singh S/o
Thakur Singh
2759/1

29

2759/2

Private

Chahi

0.0518

Budh Singh S/O
Vikram Singh S/o
Thakur Singh
2759/2

30

2760

Private

Chahi

0.0019

Budh Singh S/O
Vikram Singh S/o
Thakur Singh
2760

31

2761

Private

Khadkana

0.1631

Harbash Singh S/o
Rekha Singh S/O
Laxman Singh
25/138 Part,
AmarJeet Singh S/O
Rekha Singh S/O
Laxman Singh
25/138 Part, , Sudesh
Kumar S/O Kishan
Chand S/O Amar
Nath 11/138 Part,
Pawan Kumar S/O
Kishan Chand S/O
Amar Nath 11/138
PArt, Ravinder
Kumar S/O Kishan
Chand S/O Amar
Nath 11/138 Part,
Lavkesh Kumar S/O
Kishan Chand S/O
Amar Nath 11/138
PArt, Shakti Kumar
S/O Janak Raj Son
Amar Chand URf
S/O Amar nath
11/138 Part, Rakesh
Kumar S/O Janak
Raj Son Amar Chand
URf Amar nath
11/138 Part, Rajesh
Kumar S/O Janak
Raj Son Amar Chand
URf Amar nath
11/138 Part, Sunil
Kumar S/O Janak
Raj Son Amar Chand
URf Amar nath
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11/138 Part,
2761

32 2762

Private

Chahi

0.0154

Daljit S/O Amaru
S/O Ishar
2762

33 2763

Private

Khadkana

0.0076

Karmi D/O Jiva
SinghS/O Achhru
1/153 Part, Pur D/O
Jiva Singh S/O
Achhru 1/51 Part,
Amaro D/O Jiva
Singh S/o Amear
1/51 Part, Puran
Singh S/O Jiva Singh
S/o Amar 4/153 Part,
Balwant Singh S/O
Jiva Singh S/O
Achhru 4/153 Part,
Malkit Singh S/O
Jiva Singh S/O
Achhru 2/153 Part,
Jarnail Singh S/O
JIva Singh S/O amar
2/153 Part, Dharam
KAur W/D Imoortal
S/o Ishar 2/51 part,
Daljit Singh S/O
Amar Singh S/O
Ishar Singh 13/153
Part, Baghicha Singh
S/O Batan Singh
Atra 37/153 Part,
Manohar Lal S/o
Hem Raj S/ODalit
Ram 22/153 Part,
Budh Singh S/O
Bikram Singh S/O
Thakur SIngh 1/17
Part Pargat Singh
Son Payara Singh
Son Maiya 7/153
hissa, Jeet Singh Son
Payara Singh Son
Maiya 2/153 hissa,
Surinder Kaur
Vidhwa -And Poona
Son harbans Singh
Son Kehar Singh
4/51 Hissa
barabar.kala Singh
Bishan Singh-Son
And Joginder Kaur -
Preetma Kaur -
gurbanti kaur -
gangedar kaur D/o
Ujagar Singh Son
ganesha 40/357 hissa
barabar.Sukhdev
Singh Son And
Polini Kaur D/o
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Aishmeri Agri D/o
Joginder SIngh Son
Ujagar Singh
20/1071 hissa
barabar.Chanpreet
Singh Son Kirpal
Singh Son Gurmeet
Singh 2/51 Hissa.
2763

34

2764

Private

Banjar Kadim

0.0153

Jeet Singh S/o Piara
Singh S/o Mayia 1/3
Share, Baljit Singh
S/o Pargat Singh S/o
Piara Singh 1/3
Share, Chanpreet
Singh S/o Kirpal
Singh S/o Gurmit
Singh 1/3 Share
2764

35

2766

Private

Khadkana

0.0499

Kulvir Singh W/O
Avtar Singh S/O
Surjit Singh 1/2 Part,
Manjit Kaur W/O
Anoop Singh S/O
Jaimal Singh 1/2
Part,

2766

36

2892/919/1

Private

Chahi

0.2456

Kulwant Singh S/O
Surinder Singh S/O
Banta Singh
2892/919/1

37

2893/919

Private

Chahi

0.0173

Kulwant Singh S/O
Surinder Singh S/O
Banta Singh
2893/919

38

707

Private

Chahi

0.0095

Sarwan Singh S/O
Udham Singh S/O
Natha Singh

707

39

724

Private

Chahi

0.1075

Kewal Singh s/o
Hazara Singh s/o
Bhagwan Singh
724

40

918

Private

Chahi

0.0076

Kulwant Singh S/O
Surinder Singh S/O
Banta Singh

918

41

948

Private

Chahi

0.0115

Bagicha Singh Son
batan singh Son Atra
3/4 Hissa, Kala
Singh - Bishan Singh
Sons Ujagar Singh
Son ganesha 1/14
Hissa
barabar.joginder
Kaur - preetam kaur-
gurbanti kaur-
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Gagngder kaur-d/o
ujagar Singh Son
ganesha 1/5 Hissa
barabarGaginder
Kaur, daughter of
Ujagar Singh, son of
Ganesha, 1/28 share
Sukhdev, son of
joginder singh son of
Ujagar singh 1/84
share Polini Kaur,
daughter of joginder
singh son of Ujagar
singh 1/84 share
Hashmeri Kaur,
daughter of joginder
Singh, son of Ujagar
singh 1/84 share

948

42 950

Private

Chahi

0.0057

Thakar Dwara
Baistman Mahant
Maha Bir Das Chela
Hira Das Chela
Bansi Das

950

Village: Ahrana (269)

43 14748

Private

Chahi

0.0844

Achhar Kumar s/o
Sansar Chand S/O
Anant Ram 1/6
Share. Mandeep
Singh s/o Sansar
Chand S/O Anant
Ram 1/6 Share. Ram
Kishan S/O Anant
Ram S/O Bhulla
Ram 1/3 Share
Rampal S/O
Lachhman Das S/O
Anant Ram 1/12
Share. Dharampal
S/O Lachhman Das
S/O Anant Ram 1/12
Share. Sanjeev
Kumar S/O
Lachhman Das S/O
Anant Ram 1/12
Share.Vidya Devi
mata Yashpal Son
lachman Singh 1/48
hissaSuman Rani
W/o Yashpal Son
lachman Singh 1/48
hissa,dimpi D/o
Yashpal Son
lachman Singh 1/48
hissa Baljinder Saini
Son Yashpal Son
lachman Singh 1/48
hissa

14748
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44

14797

Private

Chahi

0.0038

Rajwant Kaur
Vidhwa 1/8 -And
Taranpreet Singh
Gill 1/8 s/o And
Manjeet Kaur
Vidhwa Rajinder
Singh1/4 Hissa
barabar jaswinder
kaur D/o Rajinde
Singh 1/4 hissa
Satnaam Singh Gill
Son Rajinder Son
ujagar Singh 1/4
Hissa

14797

45

15924

Private

Chahi

0.0115

Sukhwinder Singh
S/0O Malkit Singh
S/O Lal Singh.
15924

46

15925

Private

Chahi

0.0096

Sukhwinder Singh
S/O Malkit Singh
S/O Lal Singh.
15925

47

15940

Private

Chahi

0.0269

Kamaljeet Singh Son
Bagga Singh Son
naranjan Singh
15940

48

16061/6871-6877

Private

Chahi

0.1247

Harbans kaur W/o
gopi ram Son lakha
ram 1/3
hissaSurinderpal Son
Rikhi Ram Son lakha
ram 1/12 Hissa
varindert Pal bhatia
Son Rikhi Ram Son
lakha ram 1/12
hissa,amarjeet pal
Son Rikhi Ram Son
lakha ram 1/12 Hissa
Daljeet Pal Bhatia
Son Rikhi Ram Son
lakha ram 1/12 Hissa
ram Das Virdhi Son
hans raj Son Gonda
ram 1/3 hissa
16061/6871-6877

49

16677

Private

Gairmumkin
Chaah Pukhta
Gairjari

0.0038

Karam Singh s/o
Ram Singh s/o
Hakam Singh 5/36
hissa, Bakhshish
Singh s/o Ram Singh
s.0o Hakam Singh 1/6
hissa, Pyara Singh
S/o Batna S/o Isher
1/45 hissa Mela
Singh S/o Isher
Singh 1/9 Hissa.

Fakir Singh S/o Isher
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1/9 hissa. Chandi
WW/o Batna S/o
Isher 1/45 Hissa.
Dayal Singh S/o
Batna S/o Isher 1/45
Hissa Amro D/o
Batna S/o Isher 1/45
Hissa ShtyaD/o
Batna S/o Isher 1/45
Hissa. Gurdeep
Singh S/O Amar
Singh S/O Dhnna
Singh 1/18 Hissa.
ManjeetSinghS/O
Amar Singh S/O
DhnnaSingh 1/18
Hissa. Gurmel Singh
S/O Amar Singh S/O
Dhnna Singh 1/18
Hissa. Sarabjeet
Singh S/O Baldev
singh S/0 Amar
Singh 5/252 Hissa.
Avtar SinghS/O
Baldev singh S/o
Amar Singh 5/252
Hissa. Malkit Singh
S/o Darshan Singh
S/o Ram Singh 5/36
Hissa. Malkan
Mehelcha Sharda S/o
Ganesha 1/9 Hissa
CenterGovt 2/3
Hissa. Amru S/O
Deviya 2/9 Hissa.
neena Saini W/o
Manjeet Singh Son
Amar Singh 1/63
hissa

16677

50

16681

Private

Chahi

0.0058

Pardeep Singh S/O
Mahinder Singh S/O
Swarn Singh 1/2
Share. Jaskarn Singh
S/O Pardeep Singh
S/O Mahinder Singh
1/2 Share.

16681

51

17753/14673

Private

Chahi

0.0211

Balveer Singh s/o
Sada Ram S/o Inder
5/8 hissa, Dev Raj
s/o Sada Ram S/o
Inder 1/8 hissa,
Unkar Chand s/o
Sada Ram S/o Inder
1/8 hissa, Malkiyat
Singh s/o Sada Ram
S/o Inder 1/8 hissa,
17753/14673
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52

17767/14718

Private

Chahi

0.0037

Avtar Singh S/O
Gurbachan Singh
S/O Sultan Singh 1/4
Share. Paramjeet
Singh S/O
Gurbachan Singh
S/O Sultan Singh 1/4
Share. Rajinder Kaur
D/O Resham Singh
S/O Gyan Singh 1/2
Share.

17767/14718

53

17776/14798

Private

Chahi

0.0326

Rajwant Kaur
Vidhwa -And
Taranpreet Singh
Gill s/o And Manjeet
Kaur Mata Gurnaam
Singh s/o Rajinder
Singh 1/1 Hissa
barabar

17776/14798

54

17777/14771

Private

Chahi

0.5584

Malehesh kumar Son
Balo Ram Son lakha
ram 1/7 hissa .
Pardeep Kumar S/O
Balo Ram S/O
Lakhha Ram 1/7
Share. Jasveer
Kumar S/O Balo
Ram S/O Lakhha
Ram 1/7 Share.
Naresh Kumar D/O
Balo S/O Lakhha
Ram 1/7 Share.
Gurbachan Kaur
widhwa Balo Ram
S/O Lakhha Ram 1/3
Share.Ahla
Kachijiniwa vidhwa
Dalesh Kumar Son
balo ram 1/21 hissa
April bhatia D/o
Dalvesh kumar Son
balo ram 1/21 Hissa
17777/14771

55

17778/14771

Private

Chahi

0.0249

Harbans Lal S/O
Preetam Chand S/O
Das Ram
17778/14771

56

17941/15824

Private

Chahi

0.0134

Surinder Kaur D/O
Naginder Singh S/O
Natha 1/14 Share.
Paramjeet Singh S/O
Naginder Singh S/O
Natha Singh 1/14
Share. Preetam Singh
S/O Naginder Singh
S/O Natha Singh
1/14 Share. Nirmal
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Singh S/O Naginder
Singh S/O Natha
Singh 1/14 Share.
Naseeb Singh S/O
Sharanjeet Singh S/O
Chain Singh 1/28
Share. Sharanjeet
Singh S/O Chain
Singh 1/28 Share.
Jaspal Singh S/O
Harbhajan Singh S/O
Joginder Singh 1/16
Share. Parminder
Singh S/O Harbhajan
Singh S/O Joginder
Singh1/16 Share.
Satwinder Singh S/O
Avtar Singh S/O
Joginder Singh 1/8
Share. Gurpreet
Singh S/O Amarjeet
Singh S/O Joginder
Singh 1/8 Share.
Parampreet Singh
S/O Harpal Singh
S/O Joginder Singh
1/8 Share. Surander
Kaur D/o Harbans
Kaur WW/o
Nagander Singh 1/84
Hissa. Baljit Kaur
D/o Harbans Kaur
WW/o Nagander
Singh 1/84 Hissa.
Nirmal Singh S/o
Harbans Kaur WW/o
Nagander Singh 1/84
Hissa. Sucha Singh
S/o a. baljeet Kaur
d/o Harbans Kaur
WW/oNagander
Singh 1/84 Hissa.
Pretam singh S/o
Harbans Kaur WW/o
Nagander Singh 1/84
Hissa. Surjeet Kaur
WW/o Sucha Singh
S/O Nagandr Singh
1/56 Hissa. Indarjit
Kaur D/o Sucha
Singh S/O Nagandr
Singh 1/56 Hissa.
Yadwinder S/o
Sucha Singh S/O
Nagandr Singh 1/56
Hissa. Rupinder
Kaur D/o Sucha
Singh S/O Nagandr
Singh 1/56 Hissa.
17941/15824
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57

17988/16046

Private

Chahi

0.0077

Narinderpal Singh
s/o Rachpal Singh
s/o Shiv Singh
17988/16046

58

17989/16046

Private

Chahi

0.1919

Narinderpal Singh
s/o Rachpal Singh
s/o Shiv Singh
17989/16046

59

18114/16780

Private

Chahi

0.0326

Omparkash S/O
Dhani Ram S/O
Likadh 1/4 Share.
Rajpal S/O Dhani
Ram S/O Likadh 1/4
Share. Rajinderpal
S/O Somparkash S/O
Dhani Ram 1/12
Share. Ranjit Pal S/O
Somparkash S/O
Dhani Ram 1/12
Share. Sunil Pabla
S/O Somparkash S/O
Dhani Ram 1/12
Share. Raman Pabla
widhwa Baldev Raj
S/O Dhani Ram 1/16
Share. Rakesh Pabla
S/O Baldev Raj S/O
Dhani Ram 3/32
Share. Pankaj Pabla
S/O Baldev Raj S/O
Dhani Ram 3/32
Share.

18114/16780

60

18626/14774

Private

Chahi

0.0134

Harbans Lal S/O
Preetam Chand S/O
Das Ram
18626/14774

61

18693/14704

Private

Chahi/Tubewell

0.0269

Gurmel Singh S/O
Resham Singh
18693/14704

62

18694/14704

Private

Chahi

0.0038

Gurmel Singh S/O
Resham Singh1/4
Hissa, kamaljeet
singh Son Gurmail
Singh 1/4 hissa
Daljeet Kaur D/o
Gurmail Singh 1/4
Hissa Inderjit Singh
Son Gurmail Singh
1/4 hissa
18694/14704

63

18698/14746

Private

Chahi

0.0537

Ram Kishan Son
Anat Ram Son Bhula
Ram 1/3 Hissa, Ram
pal Son Lachman
Das Son Anat Ram
1/12 Hissa, Dhram

pal Singh Son
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L:achman Das Son
Anat Ram 1/12
hisaa, Achar Kumar
Son Sansar Chand
Son anat Ram 1/6
hissa, Mandeep
Singh Son sansar
Chand Son Anat
Ram 1/6 hissa,
Vidhya Devi mata -
Suman Rani vidhwa-
dimpi D/o- Baljinder
Saini SonYashpal
Son Lachman Singh
1/12 Hissa barabarr
18698/14746

64 19133/16627 Private Chabhi 0.2111||Talwinder Singh Son
Nachtar Singh Son
lachman Singh 1/2
Hissa, Rajwinder
Kaur W/o Gurmeet
Singh Son nachtar
Singh 1/2 Hissa

19133/16627

65 19407/15926 Private Chahi 0.0058|[Sukhwinder Singh
S/O Malkit Singh
S/O Lal Singh.
19407/15926

Village: Tanuli (268)

66 4411 Private Chahi 0.1382|[{Amreek Singh Son

Sawran Singh son
ishar Singh 13/580
hissa, Kashmiro,
daughter of Sawran
Singh, son of Ishar
Singh, 23/1740,
Share; Jagir Kaur,
daughter of Sawran
Singh, son of Ishar
Singh, 23/1740, hissa
unkar Singh, son of
Lachhman Singh,
son of Jamiat Singh,
12/145 Bakhtawar
Singh, son of Sawran
Singh, son of Ishar
Singh, 37/1160,
Share; Jarnail Singh,
son of Sawran Singh,
son of Ishar Singh,
37/1160, Share;
Rainder Singh, son
of Pakhar Singh, son
of Ram Singh,
153/1160, Share;
Manjit Kaur, wife of
Ukar Singh, son of
Lachhman Singh,
23/1740, Share;
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Kuldeep Kaur,
widow of Surinder
Singh, son of Pakhar
Singh, 153/1160,
Share; Jorawar
Singh, son of
Surinder Singh, son
of Pakhar Singh,
153/1160, Share;
Jagvir Singh, son of
Surinder Singh, son
of Pakhar Singh,
153/1160, Share;
Amandeep Kaur,
daughter of Amrik
Singh, son of
harbans Singh,
19/725, Share,
Jaskaranjit Kaur,
daughter of Amrik
Singh, son of
harbans Singh,
19/725, Share;
Ravinder Singh, son
of Amrik Singh, son
of harbans Singh,
19/725, Share;
rajinder Singh, son
of Amrik Singh, son
of harbans Singh,
19/725, Share;
Amrik Singh,
husband of
Sarbdayal Kaur,
19/725, Share; Surjit
Kaur, daughter of
Maha Singh, son of
Waryam Singh,
77/580, Share

4411

67

4417

Private

Chahi/Tubewell

0.0058

Narinder Kaur Wd/o
Baldev Singh S/o
Darshan Singh

4417

68

4470/4069

Private

Gairmumkin Rasta

0.023

Garam Panchyat
4470/4069

69

4471/4069/1

Private

Chahi

0.1996

Jagdev Singh S/o Pal
Singh urf Rachpal
Singh S/o Jamiyat
Singh

4471/4069/1

70

4471/4069/2

Private

Chahi

0.2245

Sukhdev Singh -
Hardayal Singh S/o
Dharam Singh S/o
Atama Singh
4471/4069/2

71

4471/4069/3

Private

Chahi

0.1324

Varinder singh son
gurmail Singh Son
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maan singh 1/2 hissa
talwinder singh son
paramjeet singh son
mahinder singh 1/2
hissa

4471/4069/3

72

5417/4469/2

Private

Chahi

0.0883

Sukhdev Singh -
Hardayal Singh S/o
Dharam Singh S/o
Atama Singh 1 Share
Barabar

5417/4469/2

73

5487/4418

Private

Chahi/Gurdawara
Sahib/Gairmumkin
Choei

0.0154

Baba Rajider Singh
Chela Sant Baba
Rikhi Singh Chela
Amar Kaur 25/1841
Share. Sri
Gurudwara Dera
Tapoban Sahib
25/1841 Share.
Kashmir Kaur
W.W.D Ajeet Singh
S/O Nand Singh
1521/2104 Share.
Lakhwinder Kaur
Vidhwa -Tanveer
Singh -(S/0)
Manveer Singh (S/0)
Boota Singh S/o Ajit
Singh 3681/14728
Share Barabar.
5487/4418

74

5757/4464

Private

Chahi/Abadi

0.5105

Onkar Singh S/O
Dayal Singh S/O
Karam Singh 1/2
Share. Surinder Kaur
W/O Didar Singh
S/O Amar Singh 1/2
Share.

5757/4464

Village: Mehtiana (271)

75

0//67

Private (Panchayat
Land)

Gairmumkin Rasta

0.0051

Private(Panchayat
Land)
0//67

76

16//17/1

Private

Chahi

0.2681

Sarabjeet Kaur W/o
Sarabjeet Singh S/o
Tirath Singh

16//7/1

77

16//7

Private

Chahi

0.0051

Sarabjeet Kaur W/o
Sarabjeet Singh S/o
Tirath Singh

16//7

78

31//9

Private

Chahi

0.0025

Navnnentoj Singh
Minhas Son Ajmer
Singh Minhas 2/3
hissa, Imat jashua
Minhas Son Ajmer
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Singh Minhas 1/3
hissa
31//9

79

32//25/2

Private (Panchayat
Land)

Chahi

0.0378

Manjeet Singh
S/oSohan Singh
S/okishan Singh 1/2
Share, Dilbaag Singh
S/oMahan Singh
S/oKishan Singh 1/8
Share, Gurdeep
Singh S/omahan
Singh S/okishan
Singh 3/16 Share,
Payar Kaur mata
Balwinder Singh Son
mahan Singh 3/64
Share,Harinder Kaur
Vidhwa balwinder
Singh 3/64 hissa
Jaswinder Singh Son
Balwinder Singh
3/64 Hissa, jaskaran
Singh Son balwinder
Singh 3/64 hissa,
32//25/2

80

37//13

Private (Panchayat
Land)

Chahi

0.0101

Panchayat Deh
37//13

81

37//14/1

Private (Panchayat
Land)

Chahi

0.005

Panchayat Deh
37//14/1

82

37//24

Private

Chahi

0.0202

Bishan Das S/o
Beeru Ram S/o
Sunder Ram
37//24

83

37//4

Private (Panchayat
Land)

Chahi

0.1669

Panchayat Deh
37//4

84

8//12/1

Private

Barani

0.0226

Samlat Patti Taraf
Rai Hasad Hasad
Khewat

8//12/1

85

8//19/2/1

Private

Gairmumkin/Plot

0.0152

8//19/2/2 jeet ram
Son jagat ram Son
nathu 8//19/2/3
Basant Singh Son
Gurdayal Singh
8//19/2/12 Punjab
Government
8//19/2/13 Joginder
ram Son pelo
8//19/2/14 nathu ram
Son nanta Son baru
8//19/2/15
Gurbachan Das Son
Shainkar Das
8//19/2/1

86

8//21

Private

Barani

0.0252

Samlat Patti Taraf
Rai Hasad Hasad
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Khewat
8//21

Village: Marnaian Kalan (267)

87 281

Private

Chahi

0.0038

Jarnail Singh -
Nirwail Singh Son
Sarwan Singh Son
Gulzara Singh
224/1503 Hissa
Barabar,Kulwinder
Singh Son Sarwan
Singh SOn Gulzara
Singh 37/501
Hissa.Sodhi - Nikku-
Son Manjeet Kaur
Son Sarwan Singh
74/1503 Hissa,
mangu Son Manjeet
Kaur D/o Sarwan
singh 38/1503
Hissa,Dalveer kaur
Vidhwa malkeet
Singh Son Sarwan
Singh 55/1503
Hissa,Manpreet
Singh Son malkeet
Singh Son Sarwan
Singh 56/1503
Hissa,Jasveer Kaur
W/o Kulwinder
Singh Son Sarwan
Singh 20/1503 Hissa
Rachpal Kaur W/o
Karnail Singh Son
Sarwan Singh
70/1503 Hissa,
Harbhajan Singh Son
Karnail Singh Son
Sarwan Singh
55/1503 Hissa,
kamaljeet kaur W/o
jarnail Singh Son
Sarwan Singh 7/501
Hissa, Kajla Jathere
779/1503 Hissa

281

88 297

Private

Chahi/Tubewell

0.0211

Charanjeet Kaur W/o
Sukhwinder Singh
Son Tara Singh

297

&9 397

Private

Chahi

0.0326

Swarn Singh son of
Ganga Singh son of
Basant Singh 1/22
share; Santokh Singh
son of pyara Singh
son of Labh Singh
1/11 share; Jagdeep
Singh son of Lal
Singh son of Basant
Singh 29/231 share;
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Hardeep Singh son
of Teja Singh son of
Basant Singh 31/252
share; pyara
Singhson of Ganda
Singhson of Basant
Singh 31/396 share;
Kuldavinder Singh
son of Dalvir Singhs
on of Ganda Singh
131/2772 share;
Jasvinder Singh son
of Dalvir Singh son
of Ganda Singh
131/2772 share;
Harbhajan Singh son
of Nanak Singh son
of Dharam Singh
47/462 share;
Sukhdev Singh son
of Nanak Singh son
of Dharam Singh
47/462 share;
Amarjit Kaur widow
of tilak Raj son of
Ram Lubhaya,
47/924 share;
Bikramyjit son of tilak
Raj son of Ram
Lubhaya, 47/924
share; Karanjit son of]
tilak Raj son of Ram
Lubhaya, 47/924
share; Hardeep
Singhson of tilak
Rajson of Ram
Lubhaya, 47/924
share; Sukhdavinder
Kaur widow of
Balbir Singh son of
naranjan Singh 7/594
shareSukhjit Kaur
daughter of Balbir
Sing hson of
naranjan Singh 7/594
share; Amandeep
Singh son of Balbir
Singh son of
naranjan Singh 7/594
share

397

90

398

Private

Chahi

0.0077

Swarn Singh son of
Ganga Singh son of
Basant Singh 1/22
share; Santokh Singh
son of pyara Singh
son of Labh Singh
1/11 share; Jagdeep
Singh son of Lal
Singh son of Basant
Singh 29/231 share;
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Hardeep Singh son
of Teja Singh son of
Basant Singh 31/252
share; pyara
Singhson of Ganda
Singhson of Basant
Singh 31/396 share;
Kuldavinder Singh
son of Dalvir Singhs
on of Ganda Singh
131/2772 share;
Jasvinder Singh son
of Dalvir Singh son
of Ganda Singh
131/2772 share;
Harbhajan Singh son
of Nanak Singh son
of Dharam Singh
47/462 share;
Sukhdev Singh son
of Nanak Singh son
of Dharam Singh
47/462 share;
Amarjit Kaur widow
of tilak Raj son of
Ram Lubhaya,
47/924 share;
Bikramyjit son of tilak
Raj son of Ram
Lubhaya, 47/924
share; Karanjit son of]
tilak Raj son of Ram
Lubhaya, 47/924
share; Hardeep
Singhson of tilak
Rajson of Ram
Lubhaya, 47/924
share; Sukhdavinder
Kaur widow of
Balbir Singh son of
naranjan Singh 7/594
shareSukhjit Kaur
daughter of Balbir
Sing hson of
naranjan Singh 7/594
share; Amandeep
Singh son of Balbir
Singh son of
naranjan Singh 7/594
share

398

91

640

Private

Chahi

0.0173

Mahinder Kaur W/O
Raghuvir Singh S/O
Karam Singh 2/9
hissa, Raghvir Singh
S/O Karam Singh
S/O Thakur Singh
7/9 hissa,

640
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92

647

Private

Chahi

0.0269

Mahinder Kaur W/O
Raghuvir Singh S/O
Karam Singh 2/9
hissa, Raghvir Singh
S/O Karam Singh
S/O Thakur Singh
7/9 hissa,

647

93

648/1

Private

Chahi

0.0154

Sukhdev Singh S/O
Nanak Singh S/O
Dharam Singh 1/2
hissa, Harbhajan
Singh S/O Nanak
Singh S/O Dharam
Singh 1/2 hissa
648/1

94

671

Private

Chahi

0.0038

Sukhjinder Kaur
widow of Rajdeep
Singh son of Keval
Singh, 11/96 share;
Manjot Singh son of
Rajdeep Singh son of]
Keval Singh, 11/96
share; Sukhraj Singh
son of Rajdeep Singh
son of Keval Singh,
11/96 share;
Manveer Kaur
daughter of Rajdeep
Singh son of Keval
Singh, 11/96 share;
Sukhjinder Kaur
wife of Surjeet Singh
son of Keval Singh,
240/587 share;
Rajveer Kaur wife of
Sarbdeep Singh son
of Inderjeet Singh,
1871/28176 share;
Gagandeep Kaur
wife of Gurpreet
Singh son of
Inderjeet Singh,
1871/28176 share
671

95

673

Private

Chahi

0.0077

Sarban Singh son of
Ishar Singh son of
Babu Ram, 1/4 shar
Sukhraj Singh son of
Rajdeep Singh son of]
Keval Singh,
55/1152 share;
Sukhjinder Kaur
widow of Rajdeep
Singh son of Keval
Singh, 55/1152
share; Manjot Singh
son of Rajdeep Singh
son of Keval Singh,
55/1152 share;
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Manveer Kaur
daughter of Rajdeep
Singh son of Keval
Singh, 55/1152
share; Sukhjinder
Kaur wife of Surjeet
Singh son of Keval
Singh, 193/780
share; Rajveer Kaur
wife of Sarbdeep
Singh son of
Inderjeet Singh,
1153/37440 share;
Gagandeep Kaur
wife of Gurpreet
Singh son of
Inderjeet Singh,
1153/37440 share
Gouravpal Singh Son
Sarwan singh Son
ishar Singh 1/4 hissa
673

96 674

Private

Chahi

0.0173

Sarban Singh son of
Ishar Singh son of
Babu Ram, 1/4 shar
Sukhraj Singh son of
Rajdeep Singh son of]
Keval Singh,
55/1152 share;
Sukhjinder Kaur
widow of Rajdeep
Singh son of Keval
Singh, 55/1152
share; Manjot Singh
son of Rajdeep Singh
son of Keval Singh,
55/1152 share;
Manveer Kaur
daughter of Rajdeep
Singh son of Keval
Singh, 55/1152
share; Sukhjinder
Kaur wife of Surjeet
Singh son of Keval
Singh, 193/780
share; Rajveer Kaur
wife of Sarbdeep
Singh son of
Inderjeet Singh,
1153/37440 share;
Gagandeep Kaur
wife of Gurpreet
Singh son of
Inderjeet Singh,
1153/37440 share
Gouravpal Singh Son
Sarwan singh Son
ishar Singh 1/4 hissa
674




56

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

97

677

Private

Gairmumkin Rasta

0.0077

Shamlat Patti Hasab
Tahila Rasad
677

98

681/2

Private

Chahi

0.0537

Teja Singh s/o Beant
Singh s/o partap
Singh

681/2

99

683

Private

Chahi

0.0019

Mahinder Singh son
of Dhanna Singh son
of Sher Singh,
61/550 share; Mohan
Singh son of Dhanna
Singh son of Sher
Singh, 61/550 share;
Kuldeep Singh son
of Dhanna Singh son
of Sher Singh,
61/550 share; Rawal
Singh son of Sansar
Singh son of Sher
Singh, 1/12 share;
Bakshish Singh son
of Sansar Singh son
of Sher Singh, 1/12
share; Mahinder
Kaur daughter of
Sansar Singh son of
Sher Singh, 1/12
share; Igbal Kaur
daughter of
Bachhatar Singh son
of Sansar Singh,
23/1100 share;
Mahinder Singh son
of Bachhatar Singh
son of Sansar Singh,
share; Satnam Singh
son of Jeet Singh son
of Harbant Singh,
46/1925 share;
Satwinder Kaur
daughter of Jeet
Singh son of Harbant
Singh, 46/1925
share; Raju widow of]
Sukhwinder Singh
son of Jeet Singh,
67/3850 share;
Loveprit Kaur
daughter of
Sukhwinder Singh
son of Jeet Singh,
23/1925 share;
Harmel Singh son of
Gulzar Singh son of
Amar Singh, 39/1100
share; Satnam Singh
son of Jeet Singh son
of Harbans Singh,
347/3850
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shareGaganjot Singh
son of Baljinder
Singh son of Sucha
Singh, 36/275 share;
Pargat Singh son of
Bachhatar Singh son
of Sansar Singh,
23/1100 share

683

100 715

Private

Chahi

0.0038

Ranjit Kaur W/O
Jassa Singh S/O
Karam Singh
1/13881 Part,
Harjinder Singh S/O
Gurdev Singh S/O
Diwan Singh
2137537/4275348
Part, Jaswant kaur
Vidhwa Surinder
Singh Son Gurdev
Singh
712501/7125580
Hissa, Jaswant kaur
Surinder Singh Son
Gurdev Singh
2137503/7125580
Hissa, Mandeep
Kaur D/o Surinder
Singh
712501/7125580
Hissa.

715

101 716/2

Private

Chahi

0.0192

Ranjit Kaur W/O
Jassa Singh S/O
Karam Singh
1/13881 Part,
Harjinder Singh S/O
Gurdev Singh S/O
Diwan Singh
2137537/4275348
Part, Jaswant kaur
Vidhwa Surinder
Singh Son Gurdev
Singh
712501/7125580
Hissa, Jaswant kaur
Surinder Singh Son
Gurdev Singh
2137503/7125580
Hissa, MandeepKaur
D/o Surinder Singh
712501/7125580
Hissa

716/2

102 717/1

Private

Chahi

0.0557

Gurdayal Singh S/O
Ujjagar Singh S/O
Nand Singh

717/1
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103 717/2 Private Chabhi 0.0173|[Ranjit Kaur W/O
Jassa Singh S/O
Karam Singh
1/13881 Part,
Harjinder Singh S/O
Gurdev Singh S/O
Diwan Singh
2137537/4275348
Part, Jaswant kaur
Vidhwa Surinder
Singh Son Gurdev
Singh
712501/7125580
Hissa, Jaswant kaur
Surinder Singh Son
Gurdev Singh
2137503/7125580
Hissa, Mandeep
Kaur D/o Surinder
Singh
712501/7125580
Hissa.

717/2

104 994/382 Private Chahi 0.0058|{Sukhdev Singh S/O
Nanak Singh S/O
Dharam Singh 1/2
Part, Harbhajan
Singh S/O Nanak
Singh S/O Dharam
Singh 1/2 Part

994/382

Village: Qilla Baroon (350)

105 8//6/2 Private Chahi 0.0025||Sheela Davi widhwa
Darshan Ram Son
Munsi Ram 3/4

hissa. Kulwant singh
Son darshan Singh
Son Darshan Singh
Son Munsi ram 1/4
hissa

8//6/2

Totall 5.0407)|
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